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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0,A.No,1166/96 Date of Order: 7,10
BETWEEN :
A,Vasu .+ Applicant,
AND
1, The. Chief General Manager,
' A-P.TEleCOIn'

Dept, of Telecom,

Govt, of India, Hyderabad,
2. The Telecom District Manager,

Dept., of Telecom, Govt, of India,
Sanchar Bhavan, Tirupati- «+ Respondents,

- = -

Counsel for the Applicant «s Mr,P.Naveen [Rao

Counsel for the Respondents

CORAM s
HON'BIE @HRI R,RANGARAJAN : MEMBER (ADMV,)
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X Oral order as per Hon'ble Shri R,Rangarajan, Membe
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Heard Mr,Phani Raj for Mr.P.Naveen Rao, leam

for the applicant and Hone for the respondents.

2, Qhe-applicant'in this OA joined as casual lab
March 1982 under R-z._~1p is stated that he is worki
casuval driver since 1991, It is.also stated that he
to TCIL New Delhi in September 1992 and he came bac
as a casual driver on 3.7.95, He is:.now working as

driver in Chittoor division from 16,.8,95,
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.. Mr.K.Bhaskari Rao
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3. ' The applicant submits that he is entitled fon
- Aan :

temporary status as he was puttimg mor%&han 14 years

He relies on the judgement of the Appex Court report

AIR 1987 SC 234 for granting him temporary Service,

getting
of service.
ed in

He had

ol

submitted a representation to R2 dated 3.7.96 (A-llJzithat

representation is still pending for disposal,

4, Under the circumstances the OA is disposed off as under :-
R-2 should dispose of the representation of the

applicant dated 3,7.96 expeditiously,

5. _ The OA is ordered accordingly at the admissibn stage.
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Nt RT.RA'NGARA
Member (A

Dated s 7th October, 1996

(Dictated in Open Court)
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Copy toi-

1.
2.

3.
4.
5.
6.
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THe Chief General Manager, A.P.Telecom, Deptl, of

Pelecom, Govt. of India, Ryderabad.

The Telecom District Manager, Dept. of Telegom, Govt.

India, sanchar Bhavan, Tirupathi.

One cop§ to sri. P.Naveen. Rao, advocate, CAT, Hyd.

One copy to Sri. K.Rhaskara Rao, Addl. CGSC
One copy to Library, CAT, Hyd .

One spare'copy.

4 CAT ? Hyd -
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